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Chief Ministers’ Meetings on Safe-
guards for Linguistic Minorities

406. Shri Mohsin: Will the Minister
of Home Aflairs be plcased to state
what steps have been taken to see that
the decision taken in the meetings of
the Chief Ministers of the States held
on the 31st May and 1st June, 1961 and
on other dates regarding safeguards to
linguistic minorities are implemented?

The Minister of State in the Minis-
try of Hom: Affairs (Shri Datar): The
decisions have been communicated to
all the State Governments anj other
concerned authorities, and a Commit-
tee of Vice-Chairmen of Zonal Coun-
cils, has been set up under the Chair-
manship of the Union Home Minister
to keep in touch with the working ot
the safeguards. The Commissioner for
Linguistic Minorities is also looking
into the matter.

Production of Iron and Steel

Shri Ramanathan Chettiar:
Shri Warlor:

, Shri Vasudcvan Nalir:

( Shri Daji:

407.

Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) the production of iron and steel
in the three Steel Plants in the public
scctor during the first year of the
Third Five Year Plan against the tar-
gets laid down in this behalf;

(b) the production of iron and steel
in the private sector and how does it
compare with the allocation of tar-
gets made for them during the Third
Five Year Plan (upto-date); and

(c) whether the rated capacity of
all these plants (both in the public
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and private sectors) is being fully
wutilised?

The Minister of Steel anq Heavy
Industries (Shri C. Subramaniam):
(a) and (b). The production of iron
and steel in 1961-62 was as below:

Pig iron Steel
for sale ingots

(in tonnes)
Bhilai Steel Project . 446,000 789,000
Rourkela Steel Project 117,000 354,000
Durgapur Steel Project 290,000 463,000
TISCO . 1,650,000
JISCO . 240,000 930,000

1,093,000 4,186,000

The above production was against
the target for production of 4:8 mil-
lion tons of steel ingots in the first
-year (1961-62) of the Third Five Year
Plan.

(¢) No, Sir. The rated capacity of
the plants is 1 million ton of ingots,
except TISCO where the rated capa-
city is 2 million tons. By the end of
the year 1961-62, the steel plants of
TATAS, IISCO and Bhilai Steel Pron-
ject had achieved a rate of production
of more than 909; of the rated capa-
-city; the production of the Durgapur
and Rourkela Steel Projects 1is still
below the full rated capacity. Their
production is expected to come up
.after all the units of these two plants
are fully commissioned.

Scrap Committee

408. Shri Vidya Charan Shukla: Will
the Minister of Steel and Heavy In-
dustries be pleased to state:

(a) the main recommendations of
the committece which was appointed to
examine the scrap problem in the
country; and

(b) by what time Government are
likely to complete the examination of
‘these recommendations?
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The Minister of Steel and Heavy
Industries (Shri C. Subramaniam): (a)
and (b). The Scrap Committee’'s Re-
port is being examined and Govern-
ment’s decisions will be announced
shortly.

Iron Ore Fines

409. Shri Morarka: Will the Min-
ister of Mines and Fuel be pleased
to state:

(a) the total quantity of iron ore
fines available in India;

(b) what are the possible uses of
the above; and

(c¢) what quantity is exported?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Pieces of
iron ore of less than }” in size are
generally known as iron ore fines be-
cause, as such, they cannot generally
be charged into blast furances. The
percentage production of such fines in
iron-ore mining was limited so long
mining was mainly by manual me-
thods and of boulders and such float
ore. The substantial expansion of
iron-ore production required lately
has necessitated, however, large scale
mining of massive deposits including
removal of overburden and increasing
use of mechanised equipment for the
purpose; under these changed condi-
tions, depending particularly on the
nature of the deposits, the production
of such fines ranges between 25 to
40 p.c. of the run off mine ore.
Though no exact statistics are avail-
able for all iron-ore mines, a special
study was made little over a year ago
of the large mines using mechanical
equipment in the Bihar-Orissa area
and it was found that already dumps
totalling about 6 million tons of such
fines had accumulated; the available
quantity of such fines, further, is in-
creasing as iron-ore production ex-
pands and mechanical mining of mas-
sive deposits has to be done.

(b) The economic utilisation of such
fines, therefore, is already being con-
templated. Sintering is the most com=
mon process used elsewhere; in this
country, sintering plants have already
been installed in the Steel Plants at
Jamshedpur, Bhadravti, and Bhilai; a





